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TUB MINISTER OFSTATE IN" THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI DALBIR SINGH) : 
fa) to (c). The Government of Andhra 
Pradesh informed the Government of India 
in May J97I that ^w>i$b Of the sugar 
factories have agrievance that they are 
not getting fair price from the State Trading 
Corporation in respect of the molasses 
releascd for export outside the country.' 
Pricc paid by them is stated to ’be less than 
the open market price prevailing in the 
country.” As requested by them, this 
matter was included in the subjects for 
discussion by the Central Molasses Board in 
June 1971. On examination it was noted 
that if State Trading Corporation can 
reduce intermediary costs, such as transport, 
shortage, inspection etc., it coiild offer 
better prices to sugar factories.

Production of Molasses by Cooperative 
Sugar Industries

5917. SHRI D. K. PANDA : Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state the total 
quantity of molasses produced by the Co-
operative Sugar Industries in India last year 
State-wise ?

THT DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS : (SHRI DALBIR SINGH) : 
The production of molasses by the Coopera-
tive Sugar Industries in the country during 
the sugar season 1969-70 is given below ,*

Name of the State Quantity
; / ........  (in tonnes)

Andhra Pradesh 56,000
Assam 5,000
Bihar 1,600
Gujarat 49,000
Haryana 15,000
Kerala 8,000'
Maharashtra 2,72,000
Mysore 51,000
Orissa 7,000
Punjab 23̂ 000
Rajasthan , : t m
Tamil Nadu 61,000
UttarPradeah ■■■■ 41,000

■ mRvmonm t&voi apQMBiv in joura 1

5918. SHRI K. C  PANDEY : Will 
the Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) whether it Is a fact that the Nutri* 
tional level Of ah average Indian compart* 
far unsatisfactory with Pakistan, Australia* 
U.S.A., Japan U.S.S.R.,and y  ,K .; atv4

(b) whether any specific scheme is likely
to be introduced to increase the nutritiona* 
level in Indian ' . ,v;- .*:

THE DEPUTY MINISTER IN 
THE MINISTRY OF HEALTH AND 
FAMILY PLANNING (SHRI A; K. 
KISKU): (a) The information on the per 
capita per day availability of calories and 
protein as compared to that of other 
countries referred to is as follows

Country * Year to 
which daU 

relate

Per capita per day 
; availability

Calories
(numbers)

1. U.S.A. 1968 3240 ’ 96k-:
2. U.S.S.R. 1964*66 3150 9L5;V
3. U.K% 1968-69 3180 m
4. Japan " 1968 2460 75.7
5. Pakistan 1967-68 2230
6. India 1969 1965 56.7

(b) More food is the first step towards 
better nutrition; Nationwide endeavour to 
develop agriculture atongwith animal hus-
bandry and fisheries must be redded as 
the base of all efforts in nutrition. The 
rapid application of modem science and 
technology for the development and popih 
larisation of subsidiary,. supplementary and 
protective food schemes such as production 
of balahar, weaning food, fortification of 
wheat products, development of protein 
Isolate and protein ■ isolate toned milk oil 
seed flours etc. initiated by the Government 
of India envisage a gradual removal of 
nutritional; ( ^
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Pnrcha»® of Land hi Goa by Mf§. Z M
■ AgwCbemicals for Settingup®

Factory
5920. SHftI l$ASMQ 0 p  SEQUElRA: 

Will the Minister of PETROLEUM AND 
9p® piCA iS ,^  pica9^ tpatate* .

(ij J&e p?fce .It. Fhfcij |wtf was pur* 
chasisd fcrr setting Upfhe fSictory of Messrs 
Zuari Apo-Chemic4tt from *he Comunidade 
of S*ncoate in Ooa with the necessary 
prior sanction d f <3oa © ^ rttih en i; and

(b) the price of etliftr land in liw saftse 
yea purchased almost at the same time by 

;#*^ttopfoefcaserf■':■'■■:■ . :

w v  v w w m  ©F l^liW^EUM 
m t  en W W A W  m v q  f* c ,  $ETHI) :
(a) Aocordmg to U* information furnhhed 
Ijy M/s. Zpari AgrcNCheraicals Lt4. 499.95 
Hactaresonand had with the approval 
the Goa A4miaistration beta previously 
obtained on perpetual lease by M/s. Biftla 
Gwalior Pvt, Ltd,, from Sapoo^le Comuai- 
dade. Subsequently M/s. Zuari Agro 
Chemicals Ltd. Obtained free hold rights on 
this Jand on payment of Rs. 10.32 lakhs* 
being 20 years* rental therefor.

(b) Following pieces of lands forming 
pockets in the total area and essential for 
the factory construction were negotiated and 
purchased by M/s. Zuari Agro Chemicals 
Ltd. for prices shown against each, including 
compensation for compound walls, standing 
crops, and trees etc.

Area (hectares) Consideration

Rs.
3.2352 $2,352
4.6980 91,380
1.9916 19*916
4.3590 65,385

13.9530 2,10,575
22.7348 2,95,552

Proposal to ban RemttJtances by Foreign 
Oil Companies

5921, SHRI BHOGEN0RA JHA : 
Will the Minister of PETROLEUM AN© 
CHEMICALS be pleased to state:

(a) whether Government propose to ban 
the renun itances by the foreign oil com-
panies in the form of foreign **«bange ; 
and

(b) if not* the reasons therefor 7

m B  MINISTER OF PETROLEUM 
AND'CHEMICALS (SHRI P* C. 4SETHI) ;
(a) and (b). While it i9 mat proposed to 
banrtmittances by the foreigncompanies. 
Government reserves the right to look into 
the propesiety of s p in ^  amounts daliiied for 
repatriation. ■ /.




